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1. Mahensdio. Monela). ... sondaughterswite of Sade.. Ls alo. Mandal

3G )i YEAFS, belonging to efihum,lmg.m.kaﬁm.&%&mblmﬂd—m
service and presently working as Q%%Amr@len&* .................

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Details of movable assets
(Assets in joint name Indicating the extent of joint ownership will also have to be
given)
§r. [ Description s Spouse | Dependant-1 | Dapsndant-1 | Dependant-3
—EI!) Cash (3% \EE"W:( gy CRQHE:"MEQW'
X _ 140,900 | 4000 i) N
iiy | Deposits 3
* !ag::, Fifi’lnancl_al 3exevy %21 .
Institutions And | -20,000/- : ' ‘ S
Non-Banking ’ 2000 NiJ N
Financial
Companies
(i) ms, B
rtures and | § 1
Shares in - W) N0y Ni) NI
companies ' :
(iv) | Other financlal |\ 30
Institutions, 2
NSS, Postal Somywl. iy N NIl
Savings, LIC LIc
Policies, etc |- o0]Mony]
ey e T | r
ke, a0 (s)Li-\moR. Ni) NTp
{vh) Jﬂmu; {glve qu,a',_s%h
weightand  [Cidver - | NiJ Ny NI )
value) Lo 08 -
(vil} | Other assets, :
such as values ¢ [
of claims / Hid Ny N} i
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given,
* Dependant here means a person substantially dependent on the Income of the

employee.
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[Note: Properties in joint ownership indlcating the extent of joint cwnership will
also have to be indicated]

’1*
_Ne.

~ Description Self

- llpuun

(0]

- Survey number(s)
‘measurement)

Agricultural Land
- Location(s)

- Extent (Total

urrent m valug

18 hae

g bac

Dependant-1

| Mame | Name _ | Etc Name

Dependant-3

0

Hon-AgriculmraI Land
- Location(s)
- Survey number(s)
- Extent (Total
measurement)
t value

)

- Extent (Total

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

measurement)
~ Current market
value

(V)

Houses / Apartments,
etc

- Location(s)

- Survey /door
number{s) - .

- Extent [Total
measurement)

= Current market
valua

)

Others (such as
interest in waftﬂ

~—

(2)

I give herein below the details of my 1iaﬁllrt!es / overdues to public financial

institutions and government dues:-
[Note : Please give separate detalls for each item)

Description

Name & sddrass of Bank /
Finsncial Institutions(s) /
__Depertment (5}

{a)

{i) Loans from Banks

Amount autstanding as

[ 4 s C R L

—

(i) Loans from financial
institutions

—

"(iil) Government Dues:

(a) dues to departments

dealing with government
accommodation

{b) dues to departments
- dealing with supply of

| water

(c) dues to departments
dealing with supply of
glectricity




{d) dues to departments
dealing with telephones 9
(e) dues to departments

“dealing with government
transport (including e o
:f) Other dues, E any e 5

{b) (i) lncomae['ra': I?:dl{;dlng :

surcharge [Also Indicate

the assessment year upto BXAPM 28858 3

which Income Tax Return

filed. Gm also Permanent
PAN)]

(i) wulth Tax [Also

indicate the assessment

year upto which Weaith -
Tax return filed, ] :

(i) Sales Tax [Only in

case of proprietary Yt e
business] : :

(iv) Property Tax glaraiey i S

C.  Parsonal Detail

GPF/CPE/PRANNo. -  [DTS[QLA- AlR0 e
Gender = [} R

Date of Birth e Olg [ OlR | L1317 |3 ] (oommiew)

Class/Group e G

(A/8/C)

e 7 iB:i\cw Legidladive. AsSerobly Secyetaviall, Privg
(Full Name e.g. B.AS.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

Home Districh 3 Qiyamnadhi
I hereby declare that the above details are true to the best of my
knowladgs and belief, % 2
‘Q’E?(,a s vl
Signature ..

Name of Employee: MQ‘!\%OFM:A MQ*\A&I}

prm:..mm,m.. Dﬁignattm:'.,.,,ﬁgzg-!.m...&,ﬂiﬁm&fﬂ?ff
Da’oe:.J»F?lQ?:l?.—.Q?—.b Department:..... B e Mid horn. Sobha

Mota: Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single side)
" in prescribed format.



